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CEMTRAL ADMINISTRATIVE TRIBUNAL, PﬁINbIPAL BENSH"

Original Application No.z72537 of 1997

Mew Delnl, this the Zl1st day of Qotober, 1837
Hon ble Dr. Jose P. Verghese,Vice Chairman{J)
Hon ble Mr. N. Sahu, Member (Admiw)
Yinay Kumar Tyvagl, §/0 Shri Harswarup Tyagil,
Fx HMead Post Man, Saroini Nagar, Head O0ffice,
Mew Delhl - 110 BZ23, R/fos Qrt. PQQSQS,SGCVVE,
R.K.Furam, New Delhi 110 822 ~  APPLICANT
(By Advocate - Shri S.K.Sharma)
Versus
Union of Indis through
1.Chief Fost Master Gene Officer of
Chief Post Master General, Delhl Cirgle,
Meghdoot Bhawan., New Delhl.
Pest Master, Sarcini MNags: ., #He:snd
Mow Delhl-~1168 @22, - RESPONDENTS
ORDERIO ral)
By Dr.Jdose P.Verghese, VYC{.J)
An o appeal agalnst the impugned order has

not bheen Tilled. The applicant seeks Lo withdraw ths

A Tor the same purpose, Permlssion granted,

J o

O.A.  1s disposed of as withdrawn with 1liberty o

reflle the same aflter the appellate order.

(Dr.Jose P erghese)
¥ice Chairman{J)

(M. Sahu)
Member (Admnv )
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